
05.07.2018          J-1        FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

05.07.2018

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M.

1. CRL.A.358/2016 AJAY @ GADNU      K. SINGHAL, PRASANNA
VS. STATE      NISHANT BHARDWAJ, AASHAA TIWARI

 HIGH COURT OF DELHI                            
 04 JULY,2018                              REGISTRAR (LISTING)



05.07.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 25  
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

    AT 02.30 P.M.

1.  I.A. 2804/2017         EIH LTD. & ANR.              PRAVIN ANAND, ADITYA GUPTA,       
    I.A. 5196/2017            Vs. SAHANA REALTY PVT. LTD.  UTKARSH SRIVASTAVA, RAJIV NAYAR, 
    In CS(COMM) 90/2017         & ORS.                       VINOD BHAGAT, RICHA SINGH,

SUDHIR CHANDRA, NIDHIMA SAREEN,
RASHMI SINGH 

2.  CS(OS) 3/1992             SATISH KUMAR GUPTA           TANMAY MEHTA, MAMTA MEHRA, 
    I.A. 2489/2016            Vs. SHANTI SWAROOP GUPTA AND     MUKTA KAPUR, SARIKA SOAM,  
        ORS                              SWARAN KAMAL SINGH, SUNIL 

KUMAR GUPTA

3.  TEST.CAS. 92/2014         INTERNATIONAL SOCIETY FOR        SUDARSHAN RAJAN, ARJUN       
    I.A. 19564/2014           KRISHNA CONSCIOUSNESS ,ISKCON    GADHOKE, RAJEEV, TANMAY MEHTA, 
                              TEMPLE                       MAMTA MEHRA, MUKTA KAPUR, 
                              Vs. STATE AND OTHERS         VIKAS MEHTA, RAJAT SEHGAL, SARIKA

SOAM, SWARAN KAMAL SINGH,
SUNIL KUMAR GUPTA 

****

COURT NO. 19 (OS-C) 
HON'BLE MR. JUSTICE YOGESH KHANNA

    AT 10.30 A.M.

16. CS(OS) 2746/2014          DHIAN NATH KAPUR             GIRDHAR GOVIND,BALJINDER SINGH,        
    I.A. 9466/2015            Vs. PRAN NATH KAPUR          JASMEET SINGH, NEERAJ MALHOTRA,  
    I.A. 11813/2017                                        JAYANT MUDGAL, BHARAT AHUJA, 
    I.A. 2287/2018                                         RAJESH KUMAR 

*****

COURT NO.  15  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

    AT 10.30 A.M.

23. O.M.P. 305/2015           INDIAN RAILWAY CATERING AND  NIKHIL  MAJITHIA, ABHISHEK SINGH,
                              TOURISM CORPORATION LIMITED  SURJEET SINGH,
                              (IRCTC)                      M.G. ARORA,SHAIWAL KUMAR YADAV 
                              Vs. MAYURI BEN M. CHOTAI                                  

           *****
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